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20.04.2000
 
ORDER
 
The Text below is only a summarized version of the order pronounced
 
Supreme Curt perused affidavit filed by Director of Ministry of Environment and Forest along with
status report. Supreme Court had issued directions with a view to generate awareness relating to
environmental issues. Directed Secretary of Ministry of Environment and Forests to file affidavits
indicating status of implementation of directions.

 


